(c) the part of the border where fencing work has been completed and the part where

fencing is vet to be carried out?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (&) Sensitivity of border is dependent on many contributing factors from the
border management perspective. Rajasthan border along Pakistan is 1037 km long and is a peaceful

one. Itis second largest after J&K international border with Pakistan.

(b) BSF and Army do not man any check posts in Rajasthan along Indo-Pak border.
However, from security point of view, BSF has set up 270 nos. of Border Out Posts (BOPS) along

Indo-Pak border in Rajasthan.

(c) A total of 1048.27 km of fencing has been completed on Indo-Pak Border in Rajasthan.
Some unfenced stretches (about 8 km) lies in Jaisalmer sector due to problems of shifting sand

dunes.
Incidents of violence in Assam even after cease fire
1025. SHRI BISWAJIT DAIMARY Wil the Minister of HOME AFFAIRS be pleased to state:

{a) the reason behind extremist/terrorist activities in Assam even after the cease fire and

peace talk with the different extremist groups; and

(b) how much long time will it take to come to a agreement or to find out a final solution to

this problem?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN) : (a) and (b) The security situation in Assam has remained complex for quite
some time because of diverse demands advocated by various outfits, but has shown improvement in
the current year as compared to last year in terms number of incidents of violence and casualties of

civilians.

In Assam while tripartite dialogue is presently underway with United Liberation Front of Asom
(ULFA), a faction of ULFA led by Paresh Barua still continues to oppose the peace process.
Besides, Tripartite talks are presently underway with Dima Halam Daogah (DHD)/N and DHD (Joel
Garlosa), Mational Democratic Front of Bodoland/Progressive (NDFB-P). The government has
appointed a Representative to negotiate with these groups in order to speed up the peace process.

Gol Representative has also been authorized to initiate process of peace talks with National
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Democratic Front of Bodoland {NDFB/Rajan Daimary) on 18.11.2011. A tripartite Memorandum of
Settlement (MoS) has been signed with United People's Democratic Solidarity (UPDS) on
25.11.2011.

The Govermnment is making all efforts for restoration of normalcy in the State of Assam.

However, no exact time frame can be indicated in this regard.
Implementation ot clause VI of Assam Accord
1026, SHRI KUMAR DEEPAK DAS: Wil the Minister of HOME AFFAIRS be pleased to state:

(a) the details of the steps taken so far to implement Assam Accord with respect to clause
vl

(b) the details of steps taken to preserve dilapidated Baisnavite satras of Assam and
repairing the worn out building of old ages institution which were the repository of old sculpture,

painting and handicrafts and other works of arts;

{c) whether a large number of Satras land are encroached and need immediate steps in

freeing the encroachment in the interest of indigenous people as per clause V1 of Assam Accord;
(d) ifso, the steps taken thereon; and
{e) ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Following steps have been taken to implement the clause 6 of the Assam

Accord :

(i) A Culture Centre called the Srimanta Sankaradeva Kalashetra complex has been

established.
(i)  Sri Jyoti Chitraban (Film) Studio at Guwahati has been modermized/expanded.

(b) Govemment has sanctioned funds for preservation and protection  of

monuments/heritages buildings including satras in Assam.
{c) and (d) Government of Assam has been taking steps for protection of Satars land.

(e) Inview of (¢} and (d), above, does not arise.
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